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lk« Minister at Hm hIh, M n ln a i 
sad Chemical* aud Social Welfare 
<8W  A H k a M te ) : (a) and (b). Aa 
announced ia the statement made ia 
Parliament on the Slat March, 1967, 
all proposals pending on the Slat 
March, 1B67 for the establishment of 
fertilizer factories will be dealt with 
under the policy of December, IBM, 
provided negotiations with the con­
cerned parties culminate in the issue 
of industrial licences by the 81st Dec­
ember, 19S7 and the projects could be 
expected to make a timely contribu­
tion to the increase in indigenous 
production. Any new proposals re­
ceived will be dealt with in the same 
manner, provided they satisfy the 
same conditions.

Expansion of Money Supply
•317. Shrl R. Baraa: Will the

Minister of Finance be pleased to 
state:

(a) whether average expansion of 
money supply during the past six 
months following devaluation was on 
the increase;

(b) if so, at what rate the money 
supply went on; and

(c) the steps taken or contemp­
lated to be taken to check this 
maladyf

The Deputy Prime Minister and 
Minister of Finance (Shrl Merarjl 
Deaal): (a) The money supply with
the public declined during the six 
months’ period following devaluation.

(b) and (c). Do not arise.
Inquiry Into Utilisation of Foreign 

Funds
•IIS. Shrl P. K. Dee: Will the 

Minister of Finance be pleased to 
state:

(a) whether he had made a state­
ment at a Press Conference held on 
the 34th March, 1967 that the Central 
Intelligence Bureau will be engaged 
to inquire into all foreign funds uti­
lised in this country; and

(b) If so, when the investigation k  
likely to be completed and which an

the foreign funds that are to be prob­
ed into?

The Deputy Prime Minister and 
Minister of Finance (Sbri MotorJi 
Desai): (a) and (b). It will be re­
called that during the half hour dis­
cussion in the Lofc Sabha on March 
23. the Foreign Minister announced that 
an enquiry would be made into the 
allegations that money from foreign 
sources had been used in the recent 
general elections. I was asked ques­
tions about this at my meeting with: 
the press the next day, March 24, and
I said I agreed that such an enquiry 
should take place and that it should 
cover the use of funds from any and 
all foreign sources about which al­
legations had been made. As stated 
by the Home Minister in this House 
on March 29, the Government have 
recently ordered the Intelligence 
Bureau to make such an enquiry and' 
its findings are awaited.

Food Aid Consortium

621. Shri C. C. Desal:
Shrl A. K. Gopalan:
Shrl Umaaath:
Shrl &. Bama:

Will the Minister of Flaaaee be- 
pleased to state:

(a) whether it is a fact that a Con­
sortium consisting of some western 
countries and U.S.A. has been formed 
at the suggestion of U.SA. to coordi­
nate their food aid to India to tide 
over the present food situation in the 
country due to drought conditions; 
and

(b) if so, the composition of the 
Food Aid Consortium and how they 
are helping India to meet the shortage 
of foodgrains so far?

'The Deputy Prime Minister a sf 
Minister at Finance (Shrl Merarjl
Dent): (a) and (b). No, Sir. The U.S. 
Government have proposed that food* 
aid, like economic aid, to developing'
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countries nich has India should re­
ceive multilateral consideration from 
developed countries. In the case of 
Indin, a forum already exists which 
considers and discusses development 
aid _ the India Cunsor'ium Meet­
ings of this Consortium are taking 
place in Paris on the 4th, 5th and 6th 
April. 1967 and it has been agreed that 
the question of tood aid to India may 
also bp considered in these meetings.

Major irrigation Project* to Orissa

822. Shri Chintamani Panigrahl:
Will the Minister of Irrigation and 
Power be pleased to state:

(a) the major irrigation projects in 
'Orissa for which Central assistance is 
likely to be granted ot has been gran­
ted m the year 1967-68, and

(b) the total amount allotted there­
for’

The Minister of Irritation and 
Power (Or. K L. Rao): (a) and (bj. 
The allocation for major irrigation 
projects out of the Central assistance 
to be granted m 1967-68 •will depend 
upon the scelor-wise composition of 
the State plan and the break up of 
the Central assistance among the 
sectors This will be known only after 
the details of the Stjto Plan are 
received

jturai Water Supply Schemes in Orissa

623. Shri Chintamani Fanigrahi:
Will the Minister of Health and Fami­
ly Planning be pleased to state.

(a) whether the Orissa Government 
have made any specific requests to 
-the Central Government for addition­
al outlays for their rural piped water 
supply schemes;

(b) if so, the amount which has been 
allotted for Orissa for this purpose in 
,<the year 1967-68; and

(c) the details thereof?

Tha Minister of Health and 
Planning (Ar. 8. Chandrasekhar): (a)
The Government of Orissa had re­
quested for an a’locaion of Rs. 25 
lalchs during 1965-86 for their rural 
piped water supply schemes to be 
executed under the Local Develop­
ment Works Pi ogramms in view of 
the limited allotment of Rs 184 lakhs 
only for the Local Development Works 
Programme, during that year, an allo­
cation of Rs. 10 lakhs only could be 
made to Orissa. However, on the 
basis of the actual expenditure re­
ported by the State Government, a 
sum of Rs. 3 BO lakhs only was releas­
ed as Centra1 assistance during that 
year The Local Development Works 
Programme in respect of piped rural 
water supply schemes was discontinu­
ed from 1966-67 and no further allot­
ments were made to Orissa or any 
other State to rthjs programme.

No specific request hjs been receiv­
ed from the Government of Orissa for 
additional outlays during J967-68 for 
then rural piped water supply sche­
mes under the rural phase of the Na­
tional Watei Supply and Sanitation 
Propram me

(b) and (c) The Government of 
Ons>a proposed 8n outlay of Rs. 25 
lakhs for rural water supply schemes 
for 1967-68 The Working Group on 
Watei SuppU and Sanitation recom­
mended Rs 150 lakhs keeping in view 
the problems to be tackled on the 
rural water supply front, especially in 
regard to the very difficult and scar­
city areas However, the amount ac­
tually provided by the State Govern­
ment is not known. It may be stated 
that the Water Supply and Sanitation 
Programme is a Centrally-Aided 
Schem for whjch necessary provision 
has to be made in the State Plans. It 
is primarily for the State Govern­
ments to make suitable provision tor 
rural water supply schemes in their 
Plans. Central assistance is admis­
sible on the basis of 80 per cent grants- 
in-aid.




